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Chapter — I: Introduction

The Problem Studied / Objectives:

The term, child labour, has been defined

differently by different organizations,
agencies and countries and many a time
the terms “child labour" and child
work" have been used interchangeably.
This has often led to a lot of confusion
and a failure to focus and mobilize
significant attention on the real
priorities within the filed. Child labour,
distinguished from child work, is that
which  "impairs the health and
development of children". Francis
Blachard, the former Director General
of the International Labour
Organization (ILO), has defined child
labour as that which includes "children
prematurely  leading adult lives,
working long hours for low wages
under conditions damaging to their

health and to their physical and mental

development, sometimes separated from

their families, frequently deprived of

meaningful education and training
opportunities that could open up for

them a better future”.

According to the Encyclopedia of Social Sciences, "when the business of wage
earning or of participation in itself or family support conflicts directly or indirectly
with the business of growth and education, the result is child labour." In a nutshell,

therefore, the definition of child labour is any work within or outside the family that
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involves a time and energy commitment, which affect children's ability to participate
in leisure, play and educational activities. It is work, which impairs the heath and
development of children.

One would like to begin by reiterating a very obvious truism that the
phenomenon of child labour cannot be understood or analyzed outside the context of
the family/household. The typical peasant household in India would try to achieve a
certain balance between labour and consumption depending upon the size of the
family, the number of working members and the size and quality of land owned or
warked on. This equilibrium helps the family to exist as a unit in the most trying
situations. Child work/labour cannot be torn out of this very real social context, and in
fact is an integral part of the survival strategy of households. The survival strategy
leads to some common factors - (a) Real resources in cash or kind at the household
level. Here, three main variables influence the level of resources i.e. subsistence
production, money income (whether from wage, self-employment or from transfers),
and the rate of inflation, particularly for food; (b} Government expenditure on health,
education, child care, water and environmental sanitation, supplementary feeding and
food subsidies; (c) Family and community characteristics. The three elements that
strongly influence child welfare within the household (and the community) are the
time, health and skill (measured by the educational level) of the parents, particularly

the mother.

India, the largest democracy in the world also has the
highest child labour population in the world. These are children, between 6-14 years,
belonging to the most deprived sections of the society and are engaged in labour—
when actually, they should be studying and playing. Majority of them are girls. In the
recent Supreme Court judgment on abolishing child labour it was observed, "none of
the official estimates include child labour in the unorganized sector, and therefore, are
obviously gross under-estimates. Estimate from various non-governmental sources as

to the actual number of working children range from 44 million to 100 million.”

Child labour is the result of multiple factors. These children
come from the most economically and socially disadvantaged sections of the society.
Poverty is cited as the main reason for child labour. However, these children earn too

little to contribute substantially to their family income. The reasons are much more
2



CHAPTER — : Introduction

2 3 3 Gurrent Trends in Child Labour: Beedi Making Industry In Murshidabad District (West Bengal)

complex. Non-existence of provision for compulsory education is one of the
important causes for existence of child labour in India. Usually, the parents are
illiterate themselves and do not consider the importance of education.

FORMS OF EXPLOITATION OF CHILD LABOUR - TYPOLOGIES

The type of work done by children can be grouped into the following types:
A. Within the family:

< Domestic/Household Tasks

< Agricultural/Pastoral Tasks

< Handicrafts/Cottage
Industries

B. With the family but outside the home:

= Agricultural/Pastoral
= Domestic Service
= (Construction Work -
= [nformal service

C. Outside the family:

Employed by others
Self-Employed

The overwhelming majority of child labourers in India
come from communities and groups which are at the lower rungs of our traditional,
caste-based social hierarchy, i.e. the SCs, STs, OBCs and minorities, especially the
Muslims. These also constitute the bulk of the small and marginal peasantry, landless -
and agricultural labourers and artisan groups. This amounts to the majority of the
Indian population. These, in short are the poor of India and it is from the families and
communities of the poor that child labourers come. It is therefore, not accidental that
studies of many of the industries where there is a substantial presence of child labour
like the Beedi industry that the overwhelming majority of the children working in
these industries come from Scheduled Castes, Scheduled Tribes, Other Backward

Classes and Muslim communities.

India has ratified a number of labor laws that should
prevent situations such as cited in the previous sections from occurring. However,

statistics of increasing violations of child labor laws indicate that these laws have no

3
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effect if there are not properly enforced. The Child Labour (Prohibition and
Regulation) Act, 1986 prevents children under the age of 14 to work, and regulates
the working conditions for older children by prohibiting certain industries, and setting
a maximum amount of labor hours they can work (Human Rights Watch p. 36).
Despite the large fines and years of imprisonment for violation of some of these acts,
children as young as five years of age are still forced to work under hazardous
conditions for long hours at a time with most likely no pay whatsoever. The vicious
cycle of poverty, combined with the growing economy's demands, sets the ideal
conditions for the growing problem of child labor. If other powerful and developed
countries continue to import products made by children, and governments fail to
enforce companies to adopt standards and codes that would prevent the use of child
labor, the problem will not only continue, but eventually worsen as well. Important
features of legal provisions in relation to child labour in India -

The Child Labour (Prohibition and Regulation) Act, 1986

t All child labour below the age of 14 years prohibited from employment;

t Regulatory provisions only applied to children over 14 years (15-18 year
olds);

) Redefine legal categories of child labour to incorporate agricultural work and
unorganised sector work such as household labour and eradicating the
arbitrary distinction between 'hazardous' and 'non-hazardous' employment;

t Incorporate the positive clauses of previous legislation into the 1986 Act;

1 Utilise and strengthen measures 'to enforce the 1986 Act.

The Beedi and Cigar Workers (Conditions of Employment) Act, 1966

+ Employment of children less than 14 years of age prohibited under the laws at

Sl. Nos. 2 to 5;

¢ Except in the process of family based work or recognized school-based

activities, children not permitted to work in occupations connected with:
Passenger, goods mail transport by Railway Cinder picking, cleaning of ash
pits Building operations, construction catering establishments in Railway
premises or port limits Beedi making Carpet weaving Cement manufacturing
Cloth printing Dyeing, weaving Manufacture of matches, explosives,

fireworks Mica cutting, splitting Wool cleaning;
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t In occupations and processes other than the above mentioned, work by
children is permissible only for six hours between 8.00 A.M. and 7.00 P.M.
with one day's weekly rest;

t Occupier of establishment employing children to give notice to local

Inspector and maintain prescribed register.

Many children are engaged in productive work in India. The practice of child
labour is in contradiction to the Constitution of India and the various legal provisions
flowing from the Constitution as well as United Nations Child Rights Convention
(1990). There are different estimates of the magnitude of child labour in India. It is
often stated that the system of National accounting, which is followed in India,
underestimates the number of working children and women due to a rigid concept of
economic production which excludes large sectors of the domestic economy in which
women and children are mostly engaged. Alternative methods consider that
approximately 100 million children who are in the primary school going age but are
not attending school should also be considered as working children on the basis of

time use surveys which record their participation in mostly subsistence activities.

A study of the demographic trends as per the Census indicates a fall in the
numbers of working children from 13.6 million in 1981 to 11.28 million in 1991.
Working children during this period as a proportion of the total population declined
from 2 per cent to 1.34 per cent. As a proportion of the child population, working
children declined from 7.6 per cent to 5.2 per cent. As a proportion of the total work
force, they declined from 6 per cent to 3.95 per cent. In 1991, only 6 per cent were
employed in prohibited activities and 15 per cent were employed in regulated
activities. Approximately 80 per cent were either self employed or working in family
enterprises or agriculture. Nearly, 90 per cent of the working children were found in
the rural areas and 84.9 per cent worked in agriculture and allied activities. The urban
service sector employed 8.64 per cent of the working children and ! percent worked

in factory.

In international frame, the International Labor Organization (ILO) adopted
The Worst Forms of Child Labour Convention - No. 182 in Geneva on June 1999,

as an urgent and immediate measure to eliminate "child slavery, forced labour,
5
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trafficking, serfdom, prostitution, pornography and various forms of hazardous and
exploitative work (ILO pamphlet p.2)." By ratifying the ILO Convention No. 182,
governments would be pressured to put an end to all forms of illegal child labor
through enforcement and monitoring of child labor laws. The goal of the ILO is for all
member countries to adopt and ratify this new convention, and work on ways to help
ensure its effectiveness (ILO Pamphlet p 10). The government should work with Non-
governmental organizations and other non-profits in leading information campaigns
that will educate society as a whole. Ratifying the convention is just a first step.
Governments must agree to strict enforcement and prosecution of offenders. Civil
society should also play a major role in helping alleviate the problem by actively
helping with the monitoring process and informing the general public about the
statistics, realities, and current situations regarding child labor. The key to the success
of the ILO Convention No. 182 is cooperation among governments, the civil society
and the general population, in fighting to put and end to the problem. Although India
is one the leading countries in terms of having a problem with child labor, the country
has not yet ratified this important convention that would help eliminate the child
labour. Prior to the The Worst Forms of Child Labour Convention - No. 182, the ILO
adopted The Minimum Age Convention 138 (C138), 1973, which enforced ratifying
countries to eliminate child work by raising the working age "to a level consistent
with the fullest physical and mental development of young persons. " This age was
dictated as the age did students reach 15 or the age after completing the country's
mandatory educational requirements. As of February 2001, India has not yet ratified

this convention (Rugmark Website).

A major study undertaken for ILO in India titled "An exploratory study of four
unorganised sector industries in India" by the Administrative Staff College of India in
1996 has shown that "Contrary to accepted belief, persons who start work at an
early age do not, in adulthood, have any advantage in terms of higher productivity
or wages over workers whe join employment at a later age. In fact, in some cases it
is quite the reverse. In the lime industry, for instance, even where the productivity is
the same, the wages earned by those workers who had joined work as adults is
higher than those who had joined as children. In the carpet industry workers who

had joined as children have both lower productivity and lower wages in adulthood.
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The advantage of "future gain” thus clearly does not exist for the worker who

enters employment as a child”.

The Global economy's insatiable need for larger quantities of cheaper and
better products has adverse effects on the well-being of the poor and vulnerable who
produce these items. The dynamics of consumerism indirectly contributes to the
existing problem regarding debt bondage child labor in India. Millions of children are
often sold to growing industries such as silk, carpets, beedi, jewelry, among other
exports. Parents often find themselves in situations where they are obligated to sell
their children in order to pay back their debtors. These enslaved children are often
physically abused, forced to work beyond their physical and mental capacity, and
locked in these factories under unsanitary and inhumane conditions. Despite existing
local and international child labor laws, the number of children exploited and forced
to work under inhumane conditions keeps increasing alérming rate in order to keep up

with international demand for a variety of goods.

Child Labor is increasin'gly becoming an important issue of concern for the
world community, with over 250 million children working around the world
(Collingsworth p.1). India is one of the worlds' leading countries in terms of
employing children with an estimated number between 60 and 115 million children
working. Most of these children work in the agricultural sector, leaving about 15
peréent of these children in the service and small-scale industries (Human Rights

Watch p.15).

According to goverﬁme’nt estimates, beedi rolling employs nearly 4.45 million
people, of whom 65% are women and 15 to 25% are children. Women often face
discrimination and are paid less than men. Children are even worse off with no wage
structure and usually get paid the least. Most families working in the beedi industry
live below the poverty line. While the children work at home, usually more girls stay
home to roll beedi than boys, who are more likely to attend school. The principal
employers work through contractors, who each employ workers in a village or cluster
of villages. According to the Government of India, as of April 1999, there were an
estimated 43,99,644 beedi workers out of which only 35,85,018 had ID cards. The

lack of ID cards exposes workers to exploitation. About 10% of the beedi rolled by
7
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workers are arbitrarily taken away as 'standard deduction' by the contactor to replace
defective beedi, regardless of the numbers of beedi actually rejected Thus the workers
lose an average of 20 - 25% of their daily wages. Contractors remove or change
names of beedi workers from their registers every two months, depriving workers of
their legally stipulated benefits. Neither women nor children are mentioned in the
employees’ registers, but are considered ‘helping hands' to a male worker who is
registered. Only small numbers of workers have formed cooperatives, avoiding the
contractor system. Even in the co-operatives, when a roller without an ID card dies,
the next of kin or dependants are denied any compensation. Being unorganized,
women and 'children cannot fight back to protect their riéhts. They are reluctant to
openly join any movement, fearing reprisal from the contactors and loss of their jobs.

Employers tend to shift the industry to other places in order to pay lower wages.

Children who are working as wage labourers belong to beedi making
categories are typically paid wages much lower than the wage rates for adult workers
and thus provide a cheap alternative form of labour power. This is typical of the early
stages of industrialization where the dependence is primarily on cheap labour power
rather than on relatively expensive capital and machinery. Unregistered and
undercapitalized productive enterprises often operate in a competitive and highly
volatile market where they have to compete with much larger and more productive
production units. Such units prefer to employ children not only so that they can be
paid lower wages than aduits but also because children are also better suited to
fluctuating labour demand. Child labour has been more or less excluded from the
highly organised and capital-intensive formal sector. These are characterized by large
enterprises using mechanized technologies that often subcontract part of their
production output to the labour intensive unorganised sector where child labour is
prevalent. These labour intensive industries employ child labour as a cost minimizing
strategy keeping in view the variability in the volume of demand for their products.
The recent trends in the Indian economy towards greater liberalization, privatization
and globalization are having certain identifiable effects as far as the labour markets
are concerned. These may be characterized as short-term responses as compared to
medium and long-term adjustments. The short-term responses of the labour market
represent the immediate reaction of the different units of production to the increased

competitive environment to which they are exposed. The medium and long-term
8



Current Trends in Child Labour: Beedi Making Industry In Murshidabad District (West Bengal}

2 3 ‘l CHAPTER - I Introduction

adjustments, on the other hand, may take place with relation to new production units,
which enter, in the market due to liberalization of the economic policies as well as the
longer term increases in productivity as a result of investments in social infrastructure
and capital and human resource development. There may be not only a variation in
overall growth or shrinkage in employment prospects in different sectors of the
economy but also variations between different levels of enterprises as well as social

groups participating in the production process.

India is also characterized by a large sector of production based on small
domestic and service enterprises which are single family affairs often operating with
the help of additional hired workers. These units have a decentralized system of
production with no work place supervision, They are subservient to merchants and
larger industrial units who control access to credits and markets. The organization of
production is characterized by a low component of fixed capital and a relatively high
share of circulating or variable capital in the total cost of production. Contractors and
merchants who often supply the raw materials and purchase the finished products
from the families control the production process. These units typically utilize women
and children for time extensive activities, which have low returns on labour time and
are characterized by a high degree of self-exploitation. Through the unequal exchange
of values for the raw materials and finished products, there is a transfer of real values
from this unorganized sector to the organised industrial sector. Within this sector
there has been a stagnation of real wages, which is linked to the huge reservoir of
labour power in the unorganized sector. These production units manage to survive on
the margins of the organised industrial sector through a mechanism of self-
exploitation of the domestic production units. A large part of the small-scale sector is
also characterized by a similar organization of beedi production based on the family
as a production unit and similar utilization of women and child labour atypical of
these beedi-making families. It has been pointed out that the Constitution makes a
distinction between hazardous and non-hazardous activities and that child labour is
permitted in the latter sphere. It may be pointed out, that Article 24 prevents the
employment of children in factories, mines and other hazardous occupations. The

employment of children in these activities is thus totally unconstitutional.
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Child labour in India has declined both in absolute and relative terms between
1981 and 1991. It is not a significant form of organization of production in India,
though the absolute numbers of child labourers are quite large. Child labour in India is
largely engaged in subsistence activities in family based production units, which are
often linked to the market and exchange mechanisms through the transfers of

commodities and also labour power.

Beedi making also breeds bad health.
Children who work for hours sitting cross-
legged making beedi often suffer from
backaches and knee problems. Initially
tobacco dust often makes them feel giddy, and
over the long-term, many develop chronic
bronchitis, asthma and even T.B. Some
complain of a burning sensation in the eyes
and throat, They also suffer rheumatic

syndromes besides allergies, stomach troubles

and piles. Government welfare schemes do

not reach most of the beedi workers.

The National Child Labour Policy (1987) [The National Policy on Child
Labour was formulated in 1987 which, apart from requiring enforcement of
legal provisions to protect the interests of children, envisage, focusing of general
development programmes for the benefit of build labour and project-based plans
of action in areas of high concentration of child labour. Under the project action
plan, of the policy, National Child Labour Projects (NCLF) has been set up in
different areas to rehabilitate child labour. A major activity undertaken under
the NCLP is the establishment of special schools to provide non-formal
education, vocational training, supplementary nutrition etc. to children
withdrawn front employment] emphasizes the role of education and its core
rehabilitation programme through joint venture of Government and NGOs, but
actually it’s implication has very mere existence. The incidence of child labor in the
beedi industry is partly linked to the level of socio-economic development of an area

and partly to the attitude of parents and employers. Stringent enforcements of existing

10
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laws are required to tackle the problem. By enforcing universal primary education, the

scourge could be curbed to an extent.

NATIONAL POLICY ON CHILD LABOUR

.‘g:.’"*

SCHOOQL, / EDUCATION SYSTEM
FAMILY
POLITICAL CHILD LABOUR POLICY /
STRUCTURE FACILITY
VILLAGE ECONOMY
INTERNATIQNAL STAND

Paradoxically, government interventions have worsened in West Bengal of the

beedi rollers. After the promulgation of the Beedi and Cigar Act, 1960, factory-based

beedi rollers (all men) were thrown out of the factories, and the work shifted to home-

based among children and women rollers. The Minimum Wages Act is not strictly

followed. Owing to the significant rise in cost of tendu leaves after the nationalization

of their collection in West Bengal, improving the returns to the tendu leaf pickers, the

beedi industrialists managed the increased costs by slashing the wages of the beedi

rollers.

Beedi workers of forty years ago said that their livelihood had been adequate,

whereas of today's beedi rollers have a precarious and subsistence livelihood. Major

problems faced by the beedi workers were —

B B @ E & @ B8 B

Perpetual poverty,

Very low wages;

No wage bargaining system;

No access to entitlements;

No benefits and gratuity;

Delayed payments;

Illiteracy;

Hidden child labour;

Constant exposure to tobacco dust;

11
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Postural pains;
Indurations of the hands.

A large proportion of the beedi
worker households were landless while |
others are small and marginal farmers.
Alternative livelihood options were
analyzed - the practical snag was that

women workers would not go out of the

villages to seek these compatible jobs in

" breaking'up.

the industrial estates.

One of the objectives of this research was to give a gender perspective of the
child laboureres on the employment situation in the beedi industry and to highlight the
policy issues relating to children's employment in this industry. According to the
National Sample Survey (NSS), three fourths of the total employment in the tobacco
industry is in beedi manufacture. Amongst the working children in the tobacco
industry, 91% are employed in manufacture of beedi. According to the NSS, the total
number of women/girls in the beedi industry constitutes three fourths of the total
beedi workforce. According to the NSS, 192,000 girls under the age of 14 years are
employed in the beedi industry. '

Children  those are |
working in beedi factories consist
of roasting, sorting, grading and
packaging the beedi. Large
numbers of home-based child
labourers are mostly
underreported to the authorities
and only a small fraction of them
have been issued identity cards by
the employers. Women and girl

children constitutes the bulk of

the home-based workforce
12
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because this arrangement is
convenient to  them  for
simultaneously  fulfilling their
role as homemakers. Employers
and their contractors find this
arrangement convenient because
they can avoid reporting the

workers to the government and in hiands andlegs 'I'sf'

he nominal ‘punisliment. They start

providing any legally required
benefits. The bargaining position

of beedi workers in general and

of child home-based workers in

particular is weak, due to the low

level of importance given to child

workers.

Beedi making child labourers rarely secure minimum wages, often receiving
just over half of their minimal entitlement, yet their contribution to their household
income is one third to one half of the total. Illness is common among these home-
based beedi workers, especiallf, tuberculosis, asthma, backache, joint pain, and
arthritis. Various strategies suggested for empowering beedi making children and
their families included better counting of home-based workers, providing them with
access to education and healthcare, organizing them to demand their rights, and
creating new livelihoods for them.

In this context, it is needed to adopt effective strategies of poverty alleviation;
rural development schemes along with. schemes for the provision of social security
and infrastructure coupled with universal primary education provide a way to
progressively eliminate child labour. Rapid economic development alone can provide
the sound economic base to combat child labour. The intervention of the NGOs and
the Hon’ble Supreme Court of India in the development of the scope and ambit of the
Fundamental Rights as provided for in the Constitution of India along with the
different legal provisions relating to child labour also provide a sound legal
foundation for the elimination of the child labour. A campaign to eliminate child

labour on the lines of the Total Literacy Campaign with the convergence of all related
13
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and relevant policies and scheme seems to be the most appropriate method to ensure

elimination of child labour in India.

On the basis of the above statement some current trends of child labour in

Murshidabad district, West Bengal is—
The beedi making child labourers exist under the most difficult
conditions. They work, on an average, 12 hours a day, and

> contribute significantly to India's GNP.

- But in return they receive:

¥ An average salary of Rs. 90 per month;

¢ Emotional and physical abuse; _

§ Incalculable damages to their health before

h they are 14 years old;

= ¢ Limited access to the basic rights—education,
food, water and shelter;

_ § Complete loss of their invaluable childhood;

e § An entire lifetime of frail health and penury;

¥ Anunderpaid or unemployed status as adults.

The research project was covering some important thematic areas, which
directly address the problems of the beedi making child labourers in Bharatpur — I
CD Block in Murshidabad District, these were —

o ¥ Socio - Economic Status;
; f Emotional and physical abuse;
- # Calculable and Incalculable damages to their health before they are 14 years
old;
Access to the basic rights—education, food, water and shelter;
Complete loss of their invaluable childhood;

An entire lifetime of frail health and penury;

|
il L - L

An underpaid or unemployed status as adults;

14
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§ Verification of Government and Other Sources of Information and Data in
relation to exploring the actual situation of the beedi making child labourers in

concern arca,

i Law enforcement [Child Labour (Prohibition and Regulation) Act, 1986];

¥ Policy (National Policy on Child Labour, 1 987) and Programme (National
Child Labour Project) Implications from Government and Non Governmental

sector.

The specific objectives of the research project were —

To highlight the living and working conditions of beedi workers in

general and child workers in particular;

To unveil the social and economic realities that forces the children to

start beedi rolling at an early age;

To understand the current trends in child labour in beedi industry and to
find a proper explanation as to why child labour in beedi industry is
growing, while it is showing, a clear cut decline at national level as a

general trend; and

To enumerate Go - NGO leve! intervention towards protection of rights

and rehabilitation programs for the beedi making child labour.

15
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Chapter — IT: Methodology & Research Settings

In this chapter the methodologies used in this study has been discussed in detail. It

consists of the following major heads:

(@)  The research design

(b)  Selection of Universe

(¢)  Selection of samples, sampling method and sample size
(d  Tools of data collection

(¢)  Field Work

¢d) Pilot study

(g) Data processing and analysis

(h)  Interpretation of key words

(i) Methodological Gains

)] Limitation of the Study

(k)  Organizational structure and problems

(@  The Research Design

In this study, exploratory research design has been foliowed because the main
purpose of such design was to formulate a problem for more precise investigation or to
develop some working strategies from an operational point of view. The major emphasis
was to explore ideas and insights. This research design is therefore flexible enough to

provide opportunity for considering different aspect of the child labour problem under

study.

(b)  Universe

Several surveys have already established that Murshidabad is one among the
largest beedi manufacturing districts in the country. Studies have also revealed that a
large number of households, majority of which are Muslims, survives through this
industry. Bharatpur — II Block has been purposively selected for this study. If the map of
the District is studied, it could be found that Bharatpur — II Block has very close

16



U CHAPTER — 1I: Methodology & Research Seftings

Current Trends in Child Labour: Beedi Making Industry In Murshidabad District (West Benga)

proximity with two of its neighbouring districts i.e. Burdwan and Birbhum apart from

being one of the largest beedi manufacturing units in the district.

The study has been conducted in ten villages within the geographical area of
Bharatpur-II CD Block of the district of Murshidabad, West Bengal. The rational behind
adopting this block was that among all the blocks in the district, this block produces
highest amount of beedi and understandably large number of child worker are involved
which really was expected to give much deeper insight about the problem we are dealing
with,

About the District

Murshidabad district has rich historical past. It was the capital of Bengal. During
seventh century A.D. Kamasubarna which is near the present district Headquarters on the
opposite side of the river Ganga was the capital of a mighty King of Gourh, Sasanka who
was contemporary to Harsha-Vardhana of Kanauj. ‘Then again in the seventeenth and
eighteenth century it was the capital of the Nawabs of the Bengal till taken over by the
East India Company and shifted to the provincial capital of Kolkata. The dynasty was
founded by Murshid-Kuli-Khan, the famous Mughal general and administrator and later
the Subedar of Bengal from whose name the then capital town of Murshidabad, and the

present name of the district has evolved. -

Murshidabad had been a land of palaces, most of which now remain as relics and
heritage sites. Among those that still prosper, HAZARDUARY stands out. Situated on
the east bank of river Bhagifathi at Lalbagh, this palace was built during the reign of
Nawab Nazim Humayun Shah at a cost of Rs. 16.50 lakhs in the 19" century A.D. It was
designed by Colonel Duncan McLeod of the Bengal Corps of Engineers and took 17
years for completion (completed in 1837), and was inaugurated during the administration

of the then Governor General, Lord Auckland.

Reminiscent of Italian style, as seen in its huge flight of stairs and colossal pillars,
this palace has about thousand real and false doors, and hence the name
HAZARDUARY. The palace was used for holding DURBAR and other official work of

the Nawabs as also for the residence of high ranking British officials. It now houses a
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museum displaying the stupendous and rare collection of books, manuscripts, statues,

arms, paintings and furniture of the Bengal Nawabs.

Bharatpur — II Block — At a glance

The tables which have been depicted below are going to reflect the significance

with appropriate situational background:

(a) General Data (Populations & Workers’ Statistics) of the CD Block

(b)  Educational Infrastructure of the CD Block

(¢)  Health Infrastructure of the CD Block

(d)  Drinking Water Facilities of the CD Block

()  Electric Supply Facilities of the CD Block

§3) Road Communication Infrastructure of the CD Block

(g) Communication Amenities (Bus, Rail, Navigable Waterways)

()  Total Cultivable Land, Land Forest, Irrigated Land, Unirrigated Land,
Culturable Waste and Total Uncultivated Land Amenities

a) General Data
Area (Sq.km) No. of Population Population Population
Household {Total) (Male) (Female)
158.50 29492 150133 76713 73420
Population Density: 947 persons / Sq.km
Average Size of Household: 5.09 persons / household
Sex Ratio: 957 female per 1000 male
Population Population Population SC SC
(0—6 Years) | (0-6 Years) | (0—6 Years) | Population Population | Population
(Total) Male Female (Male) (Female)
25712 13229 12483 27580 14158 13422

Population {0-6 years):

SC Population:

17.12% of total population

(51.45% male & 48.55% female)
18.37% of total population
(51.33% male & 48.67% female)
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ST ST ST Literate Literate Literate
Population Population Population | Population | Population | Population
(Total) (Male) (Female) (Male) (Female)
155 84 71 68029 39257 28772
ST Population: 0.10% of total population
(54.19% male & 45.81% female)
Literate Population: 45.31% of total population
(57.70% male & 42.30% female
Illiterate Illiterate Illiterate Total Total Total Worker
Population Population Population Worker Worker (Female)
(Total) (Male) (Female) (Male)
82104 37456 44648 49783 40508 9275
Illiterate Population: 54.68% of total population
(45.50% male & 54.50% female)
Total Worker: 33.15% of total population
(81.37% male & 18.63% female)

Main Worker | Main Worker | Main Worker | Cultivator | Cultivator | Cultivator
(Total) {(Male) (Female) (Male) (Female)
42624 37189 5435 9012 8757 255

Main Worker: 85.61% of the total worker
(87.25% male & 12.75% female)
Cultivator: 12.07% of total worker
(97.17% male & 2.83% female)
Agricultural | Agricultural | Agricultural Worker Worker Worker
Labour Labour Labour (Household | (Household |  (Household
(Total) (Male) (Female) Industry) Industry) Industry)
Male Female
13244 13048 196 2585 1441 1144
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Agricultural Labourer:

26.60% of total worker

(98.52% male & 1.48% female)

Household Industry Worker: 5.19% of total worker
(55.74% male & 44.26% female)

Other Other Worker | Other Worker | Marginal | Marginal Marginal
Worker (Male) (Female) Worker Worker Worker
(Total) (Total) (Male) (Female)

17783 13943 3840 7159 3319 3840

Other worker: 15.66% of total population
(89.34% male & 10.66& female)

Marginal Worker: 8.05% of total population
(64.87% male & 35.13% female)

Marginal | Marginal | Marginal Marginal Marginal Marginal
Cultivator | Cultivator | Cultivator | Agril. Labour | Agril. Labour | Agril. Labour
(Total) (Male) (Female) (Total) (Male) (Female)

901 702 199 2094 1550 544

Marginal Cultivator: 12.58% of marginal worker
(71.91% male & 28.09% female)
Marginal Agril Labourer:  29.24% of marginal worker
(74.02% male & 25.98% female)
Marginal | Marginal Marginal Marginal Marginal Marginal
Household | Household | Household | Other Worker | Other Worker | Other Worker
Industry Industry Industry (Total) (Male) (Female)
Worker Worker Worker )
(Total) (Male) (Female)
1416 193 1223 2748 874 1874

Marginal Cottage Industry Worker: 19.77% of marginal worker
. (13.62% male & 86.38% female)

Marginal Other Worker:

31.80% of other worker
(31.80% male & 68.20% female)
Non Worker (Total) Non Worker (Male) Non Worker (Female)
100350 36205 64145
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Non Worker: 90.83% of total population
(36.07% male & 63.93% female)

(b) Educational Amenities & Accessibility

No. Of | Distance range
villages | of nearest pri. .
Total no. Of | Total no. Of | having Sch. If not No. 0 f wl.lages
Total no. | . . L : . et s having middle
Villages inhabitated | uninhabitated | primary | available within school within th
& villages villages school the village ¢ vi;?: em ¢
within the | <5 |sa0 | 10+ &
2001 1991 | 2001 2001 1991 2001
52 52 -- 70 {49 3 | - | - 5 16
Average Population / Village: 2887.17 Persons
Villages Covered by Primary School 94.23%
Population Covered / Primary School 3063.93 / School
Villages Covered by Middle School 30.76%
Population Covered / Middle School 9383.31/ School
Dista f . . .
ne:lsresltu;:lilt-ia(;geesgh. No. Of\:lllages No. pfwlla_ges No. Of villages Dls:;m " f?nge Ofn-fag?t
If not available having having senior ha\ring co]lege co e.ge. it not E!\"al avle
within the village | Secondary | secondary within the within the village
school within | school within village
5 510 10+ the village the village <5 510
gm | Km. | Km Kim. | Km, | 10°K™
2001 1991 { 2001 | 1991 | 2001 | 1991 | 2001 2001
26| 8 | 2| 6 11 4 1 1 15 [20] 16
Villages Covered by Secondary School 28.84%
Population Covered / Secondary School 10008.86/ School
Villages Covered by Higher Secondary School 5.76%
Population Covered / Middle School 50044.33/ School
Villages Covered by College 1.92%
Population Covered / College 150133 (Total)
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(c) Health Amenities & Accessibility

No. Of No. Of villages
Total no. gy having No. Of villages
Total no. Of villages A . .
Total no. of . . . allopathic having primary
. . . uninhabitated | having health )
Villages | inhabitated . cpt dispensary health centre
. villages centre within oy v iy .
villages . within the within the village
the village .
- village
2001 1991 | 2001 | 1991 ] 2001 1991 2001
52 | 52 | 0 3 0 1
Distance range of nearest pri. No. Of villages
Health ontr. If not available having primary
within the village health sub-centre
<5Km. | 510Kkm. | 10+ Kkm. | Within the village
2001 1991 2001
26 | 13 | 13 3 7
Source of Drinking Water
Total no. Of No. Of villages having drinking water source within the village
Total no. inhabi
Villages ha bitated
villages Tap Tubewell Well Other sources
2001 2001 1991 | 2001 | 1991 | 2001 | 1991 | 2001 [ 1991 | 2001
52 52 0 14 80 50 80 1 0
d) Electrical Power Supply
NO. OF
VILLAGES
TOTAL | TOTALNO.OF | TOTALNO.OF | No.OF VILLASES HAVING
NO. INHABITATED | UNINHABITATED POWER FOR ELECTRIC
VILLAGES VILLAGES VILLAGES DOMESTIC USE POWER FOR
AGRICULTURAL
USE
2001 2001 2001 1991 2001 1991 | 2001
52 52 21 49 1 42
(e) Road Communication
. NO. OF NO. OF
TOTAL | TOTALNO.OF | TOTALNO,OF VILLAGES VILLAGES
NO. INHABITATED | UNINHABITATED HAVING HAVING
VILLAGES | VILLAGES VILLAGES APPROACHBY | APPROACH BY
PAVEDROAD | METAL ROAD
2001 2001 2001 1991 2001 1991 2001
52 52 67 21 12 49
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(f) Communication Amenities (Bus, Rail, Navigable Waterways)

DISTANCE RANGE OF NEAREST
NO.OF VILLAGES | DA R O N oy | No.OFviLLages | NO-QF VA0S
Cgﬁ; &%R}ﬁv AVAILABLE WITHIN THE C%AN;IEIS RAIL NAVIGABLE WATER
VILLAGE TIVITY WAY FACILITY
WITHIN THE WITHIN THE TN THE
VILLAGE <5Km. | 5-10Km. 10+ Km. VILLAGE VILLAGE
1991 2001 2001 2001 2001 1991 2001 1991 2001
52 52 10 19 23 8 2 0

ATSE'T(Li‘n TOTALLAND | TOTAL AREA UNDER TOT;&%”&;{)‘;’;BLB
oA | unDER FOREST CULTIVATION A
2001 1991 2001 1991 2001 1991 2001
15850.49 0.00 22.67 13103.95 | 13111.02 | 5947.88 | 11405.97
TOTAL TOTAL TOTAL AREA
CULTIVABLE coLTURABLE | NOTAVAILABLE
AREA NOT UNDER WASTE FOR
_ IRRIGATION CULTIVATIVATION
1991 2001 1991 2001 1991 2001
- 7156.07 1705.05 0 246.62 | 5318.94 | 2470.18

() Total Cultivable Land, Land Forest, Irrigated Land, Unirrigated Land,

Culturable Waste_and Total Uncultivated Land Amenities

* Areas in hectares

The Bharatpur-Il Development block is under Kandi Sub-Division of
Murshidabad District.

The present study is concentrated mostly on the villages under the Talibpur Gram
- Panchayat of the Block. The villages which were taken as operational zone on the basis
- of the assumption that, the severity of the problem in these villages were much in
. abundance. This will be truly highlighted in the analysis and interpretation chapter and

subsequently certain suggestions and intervention strategy will be evolved.

(S (1) Tenya
(2)  Ghoshpara
i (3) Kachunia
. (4)  Baidyapur
i (5 Barutia
- (6) Babla
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(7)  Kagram
! (8)  Bahara
) (9)  Sarmastapur
(10) Talibpur

The study area has been shown through the following maps of West Bengal State,

Murshidabad District and Bharatpur-II block;
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BHARATPUR - II CD BLOCK
(Not to Scale)

Name of the Study Villages (number-wise) as Shown in the Map

Tenya
Ghosh Para
Kachunia
Baidyapur
Barutia
Babla
Kagram
Bahara
Sarmastapur
0.  Talibpur

SO NN R W
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(¢)  Selection of samples, sampling method and sample size

The study was carried out in ten villages under Talibpur Gram Panchayat of
Bharatpur — II Block. The study area was choosen as because the research team had

substantial amount of knowledge about the arca.

Purposive sampling is a non-random sampling method in which the sample is
arbitrarily selected because characteristics, which they possess, are deemed important for
the research. In purposive sampling, the investigator has some belief that the sample
being selected is typical of the population or is a very good representative of the
population. This method ensures that those individuals will be included in the sample that

is relevant to the research design.

The method of purposive sample was followed to select the samples in the
selected villaged of Bharatpur-II Community Development Block. The collection of
sample was done after obtaining secondary level information regarding existence of beedi
rolling child labour in the selected villages. The villages were therefore selected
primarily. The respondents were selected after getting necessary information about them
from Block Office, websites of different voluntary organizations, Census of India. The
beedi rolling workers were selected purposively and interviewed accordingly to their
availability at their houses or workplace. The time and venue for face-to-face interview
was selected by the respondents, Samples were selected from the villages under Talibpur
Gram Panchayat arca. The respondents were selected randomly from the villages prior to

their availability for interviewing.

Types of samples and sample size
Two types of respondents have been included in the study. Firstly the beedi

rolling children, who are the reference group in the present study and secondly the
stakeholders i.e. local school teachers, Panchayat functionaries, government
administrators (block and sub-division level), police personnel etc. whose orientation and

perception about the present study was very important.
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Total 420 (four hundred twenty) child beedi rolling workers were selected from
ten villages using proportional allocation method considering the number of households
in the study villages. Fifteen stakeholders were purposively selected for the purpose of
this study. Twenty respondents were selected for detail case study where special features

have been found in the concerned child.

()  Tools of data collection

Semi-structured interview schedule was developed as major tool for data
collection for this survey. Close-ended questions were used in maximum possible number
for convenient of coding the responées and presentation of the collected data through
tables and graphs. Open ended questions were also used in the schedule in order to
facilitate exploration of the root-causes of the problem area. Inferences were drawn from
the subjective analysis of the facts and figures on the basis of frequency distribution
method. Case study of selected respondents has also been used as a tool with the

objective to study the in-depth problem of beedi rolling child labour.

(e)  Field Work

The field wotk activities were carried out in two phases. In the first phase a pilot
study was carried out with 30 children who were not in the sampling frame after
preparing the draft interview schedule. Informal discussions were also done with as many
as people in the communities as possible to gather specific information on the social,
cultural and economical situation of the children employed in beedi rolling industry. This
process took about two weeks. The interview schedule was then modified with necessary

expansions.

The field work was carried out by the Research Associates for about five and half
months. After completion of data collection among the four hundred and twenty samples,
another interview schedule was developed for the orientation and perception of the
stakeholders about the problem of child labour in the study area. The entire activity was
periodically monitored by the Project Director to make sure that the 'study was carried out

considering what was intended to find out.
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The field work team also faced a lot of difficulties to access the children at home
and workplace because of the strong network of employer and agent recruiters. It could
be understood that the employers as well as the middleman network was very well aware
of the exploitation they were practicing in the study area. It was finally possible to access

the respondents because of the assistance by the Panchayat and Block Administration.

® Pilot study

After completion of the pilot study among the non-samples, the research team did
an assessment of the situational background. Relevant reviews were also examined in
order to develop questions on socio-economic conditions of the respondents. Questions
on the status of the respondents as beedi rolling worker were given utmost priority.
Before detailed survey, a pilot study was carried out by the survey team in the study area
to understand the basic situational background of the households. This study did helpto a
large extent to make necessary modification in the interview schedule as well as

placement of proper questions needed for the study.

(g)  Data processing and analysis

Data was collected through interview schedule and then it was coded on the code
sheet and transferred into the codebook developed for this study. Data was processed
with the help of computer using SPSS software. Various tabular and graphical
representations were used towards meaningful interpretation of the facts and figures.
Both univariate and bivariate tables and graphs have been drawn for comparative analysis
of the gathered data. No statistical tests have been employed for the purpose of this
study. ’

(h)  Interpretation of Key Words

In the study title “Current Trends in Child Labor — A Study of Beedi Industry in
Bharatpur — II Block, Murshidabad District, West Bengal”, two key words was found i.e.
child labour and beedi industry.
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Child Labour (theoretical definition): Francis Blachard, the former Director
General of the International Labour Organization (ILO), has defined child labour as that
which includes "children prematurely leading adult lives, working long hours for low
wages under conditions damaging to their health and to their physical and mental
development, sometimes separated from their families, frequently deprived of meaningful

education and training opportunities that could open up for them a better future”.

According to the Encyclopedia of Social Sciences, "when the business of wage
earning or of participation in itself or family support conflicts directly or indirectly with
the business of growth and education, the result is child labour.” In a nutshell, therefore,
the definition of child labour is any work within or outside the family that involves a time
and energy commitment, which affect children's ability to participate in leisure, play and

educational activities. It is work, which impairs the heath and development of children.

Child labour (operational definition): In this study, child labour has been defined
as children working under hazardous condition willingly or forcefully in a most
unorganized manner under the terms and conditions dictated by the agents / brokers or

employers. This work force does even have the recognition as a child labour.

Beedi Industry: The term industry theoretically refers to an establishment where
large number of workers is working for beedi production in large scale, In this study
beedi industry has been referred as an fragmented industry where there is no specific
working hours exists and where large number of labours are engaged contractually

without any social security and recognitions.

(i) Methodological Gains

Since this study has been analyzed with simple frequency distribution and
percentage, and no as such standardized tools for data collection have been prepared and
utilized for the study. A very comprehensive pilot study has been done to gather an in

depth knowledge about the issue of child labour in the study area and data have been
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collected with comprehensive semi-structured interview schedule. It has been taken care
that no stone remains unturned. The issue of child labour in the study area has been
analyzed in different dimensions like analysis of the reference group, stakeholders’
orientation and selected case studies. So these approaches to the issue of child labour will

be helpful for other study in the future related to child labour.

()  Limitation of the Study

The study has been conducted in a particular.block of Murshidabad district.
Therefore there could be difference in the child labour situation in other blocks of the
district which could not be covered due fund and time constraint. The stakeholders
suppressed facts and figures about the seriousness of the child labor problem in the area.
In majority of the cases the respondents were not allowed to give interview in absence of
either their parents or relatives. This caused certain suppression of facts on the part of the

situation of the respondents.

(k)  Organizational Structure and SWOT (Strength, Weakness, Opportunities and
Threat)

Organogzrar

Governing Body
{
Advisory Body
I
Chai.gpez_‘son;& Secaetary
I

Project Director

Resseesrrchs Documentation & Devaloprasnt Networking &
& Publication Communicaton Action Corsullancy
Ut Unit Unit Undf:
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Strength (8)

Professional and equipped staffs & volunteers available to take any development
initiative;

Ten multi-disciplinary experienced faculties of Visva Bharati University are involved
with the organization in voluntary basis and providing their expertise in research and
implementation programs;

District and Block level support and guidance available;

Well-equipped institutional facilities are available in the organization;

Documentation and Project Design.

Weakness (W)

Need to be strengthened resource mobilization segments;
Network with PRIs for better coordinating approach in field intervention;

Financial constraints to reach the development goals of the organization.

Opportunities (O)

Village level participation and commitment towards development activities, mainly
among the youth club members.

Initiate any research and development initiatives on immediate social problems.
Collation, cooperation and coordination are maintained at different stakeholders level;
Active and experienced management body of the organization makes easier to initiate any
development intervention;

Management information System.

Threat (T)

Challenge in fund rising grows insecurity among the professionals;

The organization is still small in size and also its activities, where in this stage it needs to
make some credentials to stand in the position to take development initiatives for the

marginalized.
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Table -1
Gender & Age of the Respondents
Age Gender Percentage
Male | Female Total (%a)
Below 6 years 3 9 12 2.86
6 years - 9 years 15 52 67 15.95
Above 9 years - 12 years 20 88 108 25.71
Above 12 years - 15 years | 14 140 154 36.67
Above 15 years 22 57 79 18.81
Total 74 346 420 100
Percentage (%) 17.62 82.38 100
170
160 o
150 o
140 *
130
120 «
110 =
100 «
80 «
80 +
70 4
80«
50 1
40 4 Gender
30 4
20 « R Female

below 6 years

6-9 years

12-15 years

Age

above 15 years

_ The table ascertains that majority of the beedi rolling children belong to the age

group of above 12 to 15 years (36.67%) and above 9 to 12 years (25.71%) respectively.

The significant dimension which is emerging out from the table is that out of 420 beedi
rolling workers, 346 (82.38%) are girls.
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Table-2

Gender & Religion of the Respondents

Gender Hinféflligi;;luslim o Perf;f)t il
Male 2 72 | 74 17.62
Female 6 340 346 82.38
Fotal 8 412 | 420 100
Percentage (%), 190 | 98.10 | 100

Religion

|:I Hndu
EEEH musim

0 100 200 300 400

The religion-wise gender distribution of the respondents depicts that muslims
constitutes 412 (98.1%) of the total sampling frame. Though the study was conducted in
predominantly muslim populated area; the table -2 suggests that presence of muslim
children in the trade of beedi rolling is higher than that of hindu children because the

proportion of hindus and muslims in the selected study area is 1:4 (approx.).

34



CHAPTER = lll: Data Analysis & Interpretation
j é f Current Trends in Child Labour: Beedli Making Industry In Murshidabad District (West Bengal)

Table—3

Age & Caste of the Respondents

Age Caste Total Percentage
General SC (%)
Below 6 years 11 I 12 2.86
6 years - 9 years 67 67 15.95
Above 0 years - 12 years | 107 1 108 2571
Above 12 years - 15 years 152 2 153 36.43
Above 15 years 78 1 79 18.81
Totall 415 5 420 100

Percentage (%) 98.81 1.19 100

180

160 o

140 1

120 4

E 100 «

Caste
=3 General
J | 4 Il sc
below 6 years 9-12 years above 16 years
6-9 years 12-15 years
Age

The above table is trying to give us an impression that the majority of the beedi
rolling workers fall under the general caste because it was reiterated earlier that the study
was conducted in muslim dominated block.This also needs to be stated that the
classification of caste among the muslim community has never been reconed as per
muslim religion , hence all of the mustim respondents have been considered as general

caste.
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Table -4
Religion-wise Economic Condition of the Respondents
Religion Economic Condition Total | Percentage
Above Below  [Affluent (%)
Poverty Line| Poverty Line
IHindu 3 5 0 8 1.90
Muslim 245 156 11 412 98.10
Total 248 161 11 420 100
Percentage (%)} 39.05 38.33 2.62 | 100
250
225 -
200 o
175 o
150
100 -
75 -
50 o APRL
25 4 Eler
0) ——=—-— [FERH ArFLwENT

Hindu

Religicn

As per the Government order, the houscholds whose income is more than
Rs.1184.00 fall under the category of above poverty line but the research team came
across that 11 households whose income were much more than the stipulated amount
(Rs.1184.00). So we also would like to categorise them in above poverty line for the
convenience of conducting the research without giving rise to any controversial finding.

The table projects that majority of the respondents (59.05%) belong to above
poverty line in contrary to 38.33% respondents which come under the purview of below
poverty line households. As it is evident that out of total 420 beedi rolling workers, 412
are from muslim community and only 8 from hindu. So it becomes insignificant to draw a
line of demarcation between the economic condition of muslim and hindu community.
Among the muslims, majority of the respondents belong to the below poverty line

(59.46%) and a meager percentage i.e. 2.66% from above poverty line.
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Table —5
Gender-wise Education level of Respondents (Children)
Education Gender Total |Percentage
Male Female (%)
Mlliterate 14 92 106 25.24
1st-4th standard 26 134 160 38.10
5th-8th standard 23 112 135 32.14
0th-10th standard 8 5 13 3.106
11th standard& above 3 3 6 1.43
Total 74 346 420 100
Percentage (%) 17.62 82.38 100

fliterate e e
Wi oy

1st-4th standard

. - E B o e B e B e e

9th-10th standard -r%

g 5th-8th standard

N

11th & above 777 Male
. . i} . ] Female
] 20 40 &0 BO 100 120 140
Frequency

The‘percentage of illiterate children is 25.24. Among the illiterates, majority of
the respondents ( 86.89%) are females . Upto VIII standard it could be observed that girls
have attended school in large numbers in comparison tto tthat.of boys.It is also significant
to note that the majority of the respondents have dropped out from school after VIII
standard. The table gives a very gloomy picture when enrollment is concerned at IX

standard.
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